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None for the petitioner. Sh. Anubhav Chandra, Advocate through his letter
dated 05.09.2017 seeks adjournment on account of his illness. The opposite counsel
Sh. Adhish Sharma for respondent no.1 & 2 and Sh. Sujeet Kumar, Advocate for
respondent no.3 to 5 also seeks time to file reply to the main petition as well as to

the maintainability application filed by the respondent.

Meanwhile, the petitioner is directed to file its reply, if any, on the

maintainability application, as a final opportunity.

The matter be listed on 6™ October, 2017.
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Dated:05.09.2017 Shri H.P. Chaturvedi, Member (Judicial)
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